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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

NOTIFICATION
New Delhi, the 12th December, 2019

G.S.R. 906(E).—Whereas, sale and use of pet coke in lime kilns in the National Capital Region (NCR) States
was notified vide notification of the Government of India in the Ministry of Environment, Forest and Climate Change
number G.S.R. 45(E). dated the 19th January, 2018, wherein sale of pet coke are made only to the industrial units
mentioned in the list annexed to the said notification as Annexure and any change in the said list shall be made on the
recommendation of the concerned State Government and with the approval of the Central Pollution Control Board;

And whereas, on the recommendation of the State Government of Rajasthan, Central Pollution Control Board
has approved further addition of 2 lime kilns and amendment in the details of 2 lime kilns in the Annexure of the
notifications mentioned above.

Now, therefore, in exercise of the powers conferred by sub-sections (1) and (2) of section 3 of the Environment
(Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following further amendments in the
aforesaid notification, namely:—

In the said notification, in the Annexure,—

(i) for serial numbers 34 and 214 and the entries relating thereto, the following serial numbers and entries shall be
substituted, namely: -

“34 M/s. Chemical & | SP-913 to 915, Phase IV, RIICO | 2 17750 36400 3550”
Mineral Industries Pvt. | Industrial Area, Boranada,
Ltd. Jodhpur, 342012 (Raj.)
“214 M/s. Jai Chemical Gotan Road, Vill: Bitten, Tehsil: | 3 1500 3600 300
Merta, District: Nagaur, Rajasthan
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(ii) after serial number 430 and the entries relating thereto, the following serial numbers and entries shall be inserted,

namely:—
“431 M/s.  Kami  Lime | Khasra no.-1430/1/1, Patel Nagar | 2 2400 1200 240
Udhyog Road, Borunda, Tehsil: Bilara,
District: Jodhpur, Rajasthan
432 M/s. Anadvats Lime | K. No: 100/1, Basni Hari Singh, | 1 625 1250 180"
Industries Tehsil: Bhopalgarh, Distt: Jodhpur,
Rajasthan

[E. No. Q-16017/04/2018-CPA(pt)]
NIDHI KHARE, Jt. Secy.

Note The principle notification was published vide number G.S.R. 45(E), dated the 19th January, 2018 and subsequently
amended vide notification number G.S.R. 495(E), dated the 25th May, 2018 and G.S.R. 397(E), dated the 31st
May, 2019.
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